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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (WEST)

TIS HAZARI COURTS : DELHI
hf'

\ ORDER

i VT

In partial modification to this office earlier Order No. 1317/35008-
3127/Comlni[tee/Gaz./PDJ West/2022 dated 09.12.2022, the following committees of

'est District, Tis Hazari Courts, Delhi are re-constituted as under with immediate effect :-
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Nanie of' the O.fflcel

Sh. Virender Kumar Bansal, Principal

Judge, Family Court (West)
ACJ/CCJ/ARC (West)
President of the District Bar Association,

THe
Fhe Secretary of the District Bar

Association, THC

Executive Chairman, Bar Council of
Delhi.

PrIncipal District & Sessions Judge
(West)
Deputy Commissioner of Police, West

District
Chief Public Prosecutor, West District.
Fis Hazari Courts, Delhi.

Sh. Dinesh Bhatt, District Judge
I Commercial Court)-01
Sh. Ajay Gulati-I, ADJ-02

AC.T/CCI/ARC (West)
DisLrict Nazir (West)

Ms. Ankita LaI, AS.T(FFSC)(RC)-01
Secretary, DLS A

Ms. Neelam Narang,

Addl.PP/RCC Incharge from DCW
(Mob : 9650791655)
(email : neelamdew @gmail.com)

Ms. Shashi Bala, ACP/CAW Cell, Kirti
Nasal Delhi (Mob : 9773840876)
rernail : acpcawcell@g.mail.com)

Ms. Hemani IVLalhotra, District Judge

(Comnrercial Court)-02
Sh. Manish Khurana, AS.T-04

AC.T/CC.I/ARC (West)

Sh. Bajinder Singh, A.O. (West)

Ms. Hem,Ini IV[alhoLra, District Judge
( Commercial Court)-02

Sh. Vishal Singh, ADJ-03
Ms. Shivali Sharma, AS.T-03

Sh. Bajinder Singh, A.O. (West)

Ms. At)ha JoshI, Governing Body
Member, Action IndIa and also Former
DIrector, MARG

Concern.ed

Branch
Designated as

Administration

Branch
Chairperson

Convenor
Member
Member

Member

IV[ember

General BranchChairperson

IVLwIIbel

Member

Secretary

LAC BranchChairperson

Member

Member
Member

Chairperson
Member
Member

General Branch

Member

General BranchChahperson

IV[ember
Member

Member
Member

Chairperson Administration
Branch

Member
Member
Member

Member
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II I luv using new Web Portal known as
(ic>vcrnment I Sh. Sunil Kumar Sharma, AS.T-09

e-Marketplace (GeM) of West District
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Name of' the colnmHtee

Grievances Redressal Committee to look
into conrplaints of Staff, Litigants and
Public Persons

Staff (;ricvancc Redressal Committee to
look into the request and suggestions /
grievances of all Lhc employees of West

District. -Fis 1-Jazari Courts, Delhi

(’onrmiLtce to consider matters relating to
welfare of Judicial Officers

fi) Arrears Committee to fix targets for
disposal of idcntincd cases, to formulate

guidelines for cxpeditious disposal of
cascs particularly old cases, to propose
consLrucLivc suggestions for speedy

disposal of targets fixed and to constantly
monitor disposal of such cases.

til) 'I'o constantly inonitor the disposal of

5 and IO years old cases.

“Review Sub-Committee’Lo strategize

and deliberate upon disposal of cases
with special attention to monitoring
cilses. The aim and object of the
C'onllnittee is to creation of leadership
and peer groups amongst Judicial
OI'ficcl's. Furthermore, the comnlittee
will send a nronthly report to the
l-)isposal Review Committee of the
i lon'bIc Delhi High Court

None of the OfPeer

Sh. Ajay Gulati- I, ADJ-02
Chief Metropolitan Magistrate (West)
Senior Civil Judge-cum-RC (West)

Ms. Manmeet Kaur, Branch Incharge,
General Branch

Sh. Virender Kumar Bansal, Principal

Judge, Family Court (West)
Ms. Ruchi Aggarwal Asrani, ASJ(FTSC)
(POCSO)-02

Chief Metropolitan Magistrate (West)
Senior Civil Judge-cum-RC (West)
Sh. Dinesh Sapr'a, Branch Incharge,
Administration

Sh. Virender Kumar Bansal, Principal
Judge, Family Court (West)

Ms. Ruchi Aggarwal Asranr, AS.T(FFSC)
(POCSO)-02
AC.T/CCJ/ARC (West)

Sh. Dinesh Bhatt, District Judge
(Commercial Court)-01

Sh. Ajay Gulati-I, ADJ-02
Sh. Vishal Singh, ADJ-03
Chief IVleuopolitan Magistrate (West)

Senior Civil Judge-cum-RC (West)

Sh. Raj Kumar Arora, Sr. J. A.,
West District

Sh. Raj Kumar Arora, Sr. J. A.,
West District

Administrative Civil Judge (West)
Sh. Bajinder Singh, A.O. (West)

Sh. Virender Kumar Bansal, Principal

Judge, Family Court (West)
Chief Metropolitan Magistrate (West)
Senior Civil Judge-cum-RC (West)
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IDesignated as Concerned
Branch

Gelleral BranchChairperson
Member
Member

IVLember

AdministratIon

Branch
ChaiIT)erson
Member

Member

Member
Member

Chairperson
Member

Judicial Branch

Member

Judicial BranchChairperson

Co-chairperson
Member
Member

Member

General BranchRole
Primary user

Secondary user

Buyer(s)

Consignee(8)

Supervisor

A.O

Judicial BranchChairperson

Member
IVlember
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Inter\'lew (’om„,itt„ roN:Emp„,1,1,n,nt
\.I' Support 1’crsons/Faci'h{aLors l-rom
.'\Ll\'OC tIles Practicing for West District.
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C't'nIl)ulcl- ('onlnlittce / (:onrmiLLee to

Slljrcl'\’tse the l-)igiLization of work, West
I >IsIl-ICI oil day to day basis. thereby
cllsul'ilrg thaI sufficient number of

JutJtct iII records/files are made available
It' the out st>utucd agency to complete the
1'luiCL-1 / Ill'gl'aLJation of Computer Data
L'f aII ( \)urls of West District

I ft Ill nlt)nllor cc)nrjllla11ce with directions of
lllc !-ll.lr'l.Ic lll£h Court of Delhi in case
tItlcd Millljit Sl11gh Vs. State CrI. MC
N\ > 4185/:t ) 13 aLIIed I o.09.20 14.

IT I )ISIl-ICt (’<lurt Vulnerable Witness
I)cllc'sit I<>II Coul-troolns Monitoring
('L)tlltlllltcc r VW bCM(-)

tI \1l- \vcsl I)lsU'ict)

Further the correspondence with the Hon'ble High Court of Delhi, New Delhi will

be done only through the undersigned.

Nunc o.f are Of$.cel

Ms. Ambika Singh, ASJ-02
Secretary, DLSA

Ms. Neelam Narang,
Addl.PP/RCC Incharge from DCW
(Mob : 9650791655)

(email : neelamdew @gmail.com)
Ms. Shashi Bala, ACP/CAW Cell, Kali
Nagar, Delhi (Mob : 9773840876)

(email : acpcawcell @g.mail .com)

Sh. Virender Kumar Bansal, Principal
Judge, Family Court (West)
Sh. Manish Khurana, AS.T-04

Sh. Hem Raj, AS.T-08

Chief Metropolitan Magistrate (West)

Sh. Sunil Kumar Sharma, AS.T-09

Chief Metropolitan Magistrate (West)
Senior Civil Judge-cum-RC (West)
AC.T/CCJ/ARC (West)

Sh. Fahad Uddin, CCJ/ARC
Sh. Milan Goel, MM-03
Sh. Rajinder Yadav, Branch Incharge,

Conrputer Branch (Cenh'al)

Sh. Vinod Kumar Gautam, ADJ-07
Chief Metropolitan Magistrate (West)

Addl. Chief Metropolitan Magistrate
(West)
Ms. Shagun, MM-04

Sh. Suman Pushkarna, ACP (HQ)
(M.No.: 9990004468)
(email : legalcellwest303 @gmail.com)

The ACP/HQ/Crime

Principal District & Sessions Judge
(West)

Sh. Virender Kumar Bansal, Principal
Judge, Family Court (West)
Ms. Harleen Singh, ASJ-06 (POL’SO)

Ms. Aanchal, AS.T (SFFC)-01

\i a'\\ L X6o31 HIS
(VINOD KUMAR)

PRINCIPAL DISTRICT & SESSIONS JUDGE
(WEST DISTRICT)

Designated as I Concerned,

Branch

Chairperson I DLS A

Member
Member

Member

Chairperson Vigilance
Branch

Member
Member
Member

Computer
Committee
(West)

Chahperson
IV[ember

Member
Member

Member
Member

Member

Cha-hperson
Member

Member

Judicial Branch

Member

Member

Nodal Officer

Chairperson General
Branch/

VWDCMember

IV[ember
Member
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The Registrar General, Hon'ble High Court of Delhi, New Delhi.
The Principal District & Sessions Judge (HCIs), Delhi
The Principal District & Sessions Judge, all district, Delhi/New Delhi.
All the Judicial Officers of West District, Tis Hazari Courts, Delhi

om No.20-A)The Sr.A.O.(J), VWDC, Tis Hazari Courts, Delhi (Ro
All the Branch Incharge/DDO of West District, Tis Hazari Courtsl Delhi.
The Branch Incharge, Judicial Branch, Central District, Tis Hazari couptsI Delhi.
The PS to the undersigned
The Reader to the undersigned
O/o CMM, West District, Tis Hazari Courts, Delhi.

Scanning Room No.282, Tis Hazari Courts, Delhi.
For uploading on LAYERS.
For uploading on centralize.d website through LAYERS.
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PRINCIPAL DISTRICT & SESSIONS JUDGE

(WEST DISTRICT)
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